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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYJERABAD

0.A.NO. 794/93, e

. Date of Crder:l13-7-1993, ///
.Betweens: '

Abdulla .~
‘ .o Applicant, -

and

Karimdégar; Karimnagar Dist, .~
2. The Postmaster General, Hyderabad Region, Hyderabad.

.« Respondents, -~

For the Applicant: Ms, P,Vimala Devi, Advocate -

For the Respondents: Mr.v.Bhimanna, Ad3dl.CGSC. .~

CORAIM : ) | . -

THEE HON'BLE MR.JUSTICE V,NEELADRI RAO 3 VICE CHATRMAN
AND '

THE HON'BLE MR, P.T/LIRUVENGADAM s MEMBER(ADMN)l ////
The Tribunal made the following Qrger:-

Issue notice before admission. FPost on 24.8,1993,
For counter in the meanwhile,

Status~quo in regard to applicant until further
orders. ' '

1. The_ Superintendent of Post Offices, Karimnagar, Karimnagar Dist

2. The Postmastér General Hyderabad Region, Hyderabad.

3. One copy to M@. P vimala Devi, Advocate 3~2-706 & 707,
Kachiguda, Hyd, .

4. One copy to Mr,v.Bhimanna, Addl.CGSC.CAT.Hyd. -
5. One spare. copy.
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| o.a.No., ] C\L\\c\‘s :

YPE®-BY 'COMPARED EY
CHECKED BY ZEPROVED BY

13 THE CENTRAL ZDMINISTRATIVE TRIBUNAL
J HYDERABAD BENCH AT HYDERABAD

—"

THE HON'BLE M&.JUSTICE V.NEELADRI RAC
VICE CHETRMAN

THE HON'BLE Mk.Z.B.GORTY :; MEMBER(AD)
!

THE HOMN'ELE I T CHI._WDRJ\.SEK}L\R REDDY

J-IJ.‘J'E)EP\.( J)
LND

‘THE HON'BLE MR.P:T.TIRUVENGADEM :M(A)

Dated & 13-77 -1993

ORDER/JUDGMENT z

Mefe /Tielie.” Cu.ie NO.

in

A€
T.A.NO.,‘ ‘(chn ) -
L'—__’,,_.-—v-‘
Admiperecd-ane INterim directions

_issued
Allofed ?O%‘M w\.ﬂ"\‘s

DisPasod of w1t£_;Z;;zEIBHE“““-~H,

Dismissed

Disnjissed as withdrawn
Dismissed for default,
ke jekiteds Ordered
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